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THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI RADHAKRISHNAN P.): (a) to (c) This Ministry is primarily
responsible for maintenance and development of National Highways (NHs). Expansion
of National Highway network is a continuous process and declaration of new National
Highways is taken up from time to time depending upon requirement of connectivity,
inter-se-priority and availability of funds. Ministry has declared about 3561 kms of roads
as new NHs in the North-East states of India during the last three years and the current

year.
AIS standard for e-rickshaws

+1662. DR. SANJAY SINH: Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) whether the e-rickshaw industry follows the Automotive Industry Standard
(AIS);

(b) if so, the details thereof;
(c) if not, the reasons therefor;

(d) whether Government has surrendered before the movement to ply these

vehicles on roads;
(e) if so, the details thereof; and
(f) the steps taken by Government to legalize plying of e-rickshaw on roads?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI RADHAKRISHNAN P.): (a) to (c) Safety Standards of Automotive
Industry Standard (AIS) for parts/components/ assemblies of e-rickshaws has been
notified by S.0 2590(E) dated 08.10.2014. This includes Automotive Industry Standard
(AIS) for Automobile lamps, wheel rims, installation and performance requirement of
lighting and light signaling devices, construction and functional safety of battery operated

vehicles, measurement of net power, traction batteries and requirements of handholds.

(d) to (f) E-rickshaws have been legalized to ply on roads and their specifications
have been included in Central Motor Vehicles Rules, 1989 vide Notification no. GSR
709(E) dated 08.10.2014 and S.0. 2590(E) dated 08.10.2014.

TOriginal notice of the question was received in Hindi.



